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Central Legislation to Ban Lotteries 

2109.   DR.  ABRAR AHMED   : 

SHRI    SUDHIR    RANJAN 

MAIUMDAR . 

SHRI  JAGIR SINGH DARD : 

Wall the Minister of HOME AFFAIRS be 

pleased to state : 

(a) whether the Central Government 

propose bring a legislation to ban file lotteries  

run by various Union Territories and State 

Governments; and 

(b) if so, the details thereof ? 

THE MINISTER OF STATE IN THE 

MINISTRY OF PARLIAMENTARY 

AFFAIRS AND THE MINISTER OF STATE 

IN THE MINISTRY OF HOME 

 

AFFAIRS (SHRI M. M. JACOB) : (a) and (b) 

The Central Government have no proposal at 

present to bring a legislation to ban the 

lotteries organised and run by various Union 

Territories and State Governments. However, 

the Union Government have banned the 

operation of private lotteries in the Union 

Territories with effect from 8-4-1985. .As 

regards the banning of private lotteries in the 

States, which fall under Entry 34 of the State 

List, the same lies within the competence of 

the State Governments. 

 

 


